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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF

NOVEMBER-2019

KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOTAL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 8964 0 85 85 0 0 12 12 9037
CIVIL SECOND APPEAL 2839 0 41 41 0 0 10 10 2870
EX. FIRST APPEAL 45 0 0 0 0 0 0 0 45
EX. SECOND APPEAL 8 0 0 0 0 0 0 0 8
CIVIL MISC. APPEAL 27248 19 385 | 404 0 3 185 192 27460
CIVIL REVISION 589 0 14 14 0 0 18 18 585
CIVIL REVIEW 420 11 17 28 0 8 2 10 438
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTIIER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 (1] ] 0 0
I T. APPEAL 408 0 0 0 0 19 0 19 389
W.T.A. 7 0 0 0 | 0 0 0 0 7
SALES TAX REVISIONS 801 0 0 0 0 0 0 0 801
ESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 - 0 0 0 - 0 0 1
COMPANY APPLS. 16 0 0 0 0 - 0 0 16
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL ( CIVIL) 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL ( WRIT) 1581 86 0 86 0 42 0 42 1625
CIVIL CONTEMPT 3036 7 100 107 0 4 32 36 3107
CIVIL WRIT 51870 75 1296 | 1371 0 27 622 649 52592
008 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 250 2 0 2 0 25 0 25 227
CROSS OBJECTION 846 0 0 0 0 0 7 7 839
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A" 98997 200 1938 | 2138 0 132 888 1020 100115
CRIMINAL SIDE
MURDER REFERENCE 2 0 0 ] 0 0 0 .0 2
CRIMINAL APPEAL 20009 35 141 176 0 4 49 53 20132
CRIMINAL REVISION 8478 0 139 139 0 0 66 66 8551
U/S 482 CR. P.C, 6546 0 575 | 575 | 0 0 | 440 | 440 6681
US 138 & 439 CR. P.C. 1164 0 1351 |1351] 0 | 0 | 972 | 972 | 1543
CR. CONT. PETITION 6 0 1 1 0 2 0 2 5
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
s ] 95 36 0 36 0 18 0 18 113
HABES CORPUS
CR.LTOA 482 2 60 62 0 0 7 7-. 537
CRLW 256 21 28 49 0 18 19 37 268
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTALB 37039 94 2295 | 2389 0 42 1553 1595 37833
TOTALA +B 136036 294 4233 | 4527 0 174 | 2441 2615 137948 |
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MISC. CASES
ABAIL & STAY WITH APPEAL, REVISION,
ICRIMINAL INTER APPL.)
BAIL APPL. IN CRIMINAL
APPE
PPEAL 625 20 90 110 0 13 69 82 653
BAI[_. APP!—. & STAY IN CRIMINAL
REVISION 1748 0 88 88 0 0 42 42 1794
BAIL APPL. & 8T N CRI? v
MISC. PETITION 5244 0 490 | 490 | 0 0 304 | 304 5430
BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW 73 0 4 4 0 0 2 2 75
E:}\{;L"\:"PI& STAY IN CR].\_’IN»‘\[. 0
NAL CONT. PETITION 0 0 0 0 0 0 0
BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL 0 0 0 0 0 0 0 0 0
CRIMINAL MISC. APPLICATION
77 0 27 27 0 9 9 95
TOTAL -C 7767 20 699 719 13 426 439 8047
CRIMINAL TRANSFER PET. 67 0 2 2 0 0 1 1 68
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 67 0 2 2 0 0 1 1 68
TOTAL C+D 7834 20 701 721 0 13 427 440 8115
TOTAL A+B+C+D 143870 314 4934 | 5248 0 187 | 2868 | 3055 146063
:::_::: :.: f:':‘i-]{l,()l.‘ UTORY CASES
STAY IN INCOME TAX APPEAL 13 0 0 0 0 0 0 0 13
STAY IN CENTRAL EXCISE APPEAL 8 2 0 2 0 0 0 0 10
STAY IN SALES TAX REV. 32 0 0 0 0 0 0 0 32
STAY IN CIVIL FIRST APPEAL 834 0 79 79 0 0 6 6 907
STAY IN CIVIL SECOND APPEAL 328 0 40 40 0 0 6 6 362
STAY IN CIVIL MISC. APPEAL 3002 11 106 117 0 11 39 50 3069
STAY IN CIVIL REVISION 168 0 14 14 1} 0 17 17 165
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 10 0 28 28 0 0 37 37 1
STAY IN CMAE.. 8 0 2 2 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 877 81 0 81 0 13 0 13 945
STAY IN WRIT PET. 22480 71 1299 | 1370 0 11 550 561 23289
TOTAL -E 27764 165 1568 | 1733 0 35 655 690 28807
CIVIL MISC. APLN. 1152 15 64 79 0 14 44 58 1173
CIVIL MISC. CASE 3140 109 51 160 0 31 38 69 3231
EXE. MISC, APLA. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 46 0 4 4 0 0 ) 1 -l
CIVIL, TRANSFER APPLICATION 32 0 24 24 0 0 41 41 1 5
TOTAL-F 4370 124 143 267 0 45 124 169 4468
TOTAL E+F 32134 289 1711 | 2000 0 80 779 859 33275 J
@r\l ALBLCHDEEE 176004 603 6645 | 7248 0 267 | 3647 | 3914 179338 ]
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